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During the past three years withdra-
wals for purposes of house building and 
for repair/over-hauling of motor cars 
have been liberalised. In the mater of 
withdrawals for house building purposes 
the conditions existing 
1980 of withdrawal 

prior to March, 
not exceeding 7 5 

months' pay of the sub criber or Rs. 1.25 
lakh whichever be the less, was removed 
to provide that the amount of withdrawal, 
whether taken singly or together with 
an advance under the scheme of the 
M in istry of Works & Housing for house 
bui ld ing purposes and/ or any assi tance 
from a Government source, shall be 
allowetl. upto the maximum cost ceiling 
limit pre cribed hy the Ministry of Work 
& Hou iog. For this purpo e different 
co t ceiling limit have been prescribed for 
variou pay ranges, the maximum limit 
being Rs. 2 lakhs. 

In regard to repairs/over-hauling of 
motor cars the then existing limit of R . 
3,000/- wa raised to Rs. 5 0001- from 
June, 1980. 

No other liberalisations are at present 
under contemplation. 

Kame of the p:i.rty Loca tion 

Mini Cement Plants for And.bra Pradesh 

*551. SHRI ANANTHA RAMULU 
MALLU: Will the Minister of INDUS-
TRY b plea ed to lay a.. stateme_nt show-
ing: 

(a) the number of mini cement plants 
which we re et up in the country in the 
years 1979-80 and 1980-81; 

(b ) whether any pro_po al has beerr 
received by the Central Government from 
the late of AnJhra Pradesh for settina. 
up mini cement plant · and 

( c) if so, the detail thereof and the 
reaction of Centi:al Government thereon? 

T HE MINISTER 
AND STEEL AND 
NARAYAN DAIT 
1979-80 

1980-81 

OF INDUSTRY 
MINES (SHRl 

TlW ARI): (a ) 
One 

Nil 

( b) and ( c). 15 applications from 
Andh.ra Pradesh both for grant of letters 
of intent and registration with D.G .T.D. 
for setting up mini cement plants have so 
far been re eived during the year 1981-82. 
Of tliese, approvals have b en accorded io 
respect of 3 applications, one for granc 
of letter of intent and 2 for registration 
with D.G.T.D. Detail in respect of appli-
cations which have been approved are 
a follow : 

Ca parity 
• (t nnes/annum) 

l. Shri B. M. Day shankar, H yclerab::i.d Sadashiv Nag r Dist. 66,000 (Letter of Inten t) 
Kurnool 

2. Shri B. Ramesh Reddy, H yderabad Teb. Zahirabad Dist. 
Medak 

.5. Shr i T. Kona Reddy, Hyderabad Tch. Koilkuntla Dist. 
Kurnool 

20,000 (Registration 
with D .G.T.O.) 

20,000 (Registration 
with D.G.T.D.) 

Of the remaining 12 applications, 11 
have been rejected and 1 is under ,consi-

deration of the Directorate General of 
Technical Development. 




